11.12.2017 J-1 PRONOUNCEMENT OF JUDGEMENT (APPLT. JURISDICTION)

AT 02.15 P.M.

1. W.P.(C) 2106/2016

AT 02:15 PM

1. W.P.(C)12083/2016
& C.M.47737/2016

AT 02.15 PM

1. W.P.(C) 8184/2004

2. W.P.(C) 18045/2006

FOR ORDERS

3. W.P.(C) 12505/2004

4. W.P.(C) 12091/2005

HIGH COURT OF DELHI
8TH DECEMBER, 2017

COURT NO. 11

HON'BLE MR. JUSTICE SUNIL GAUR

DR. PUSHPENDRA SINGH
VS. DELHI TECHNOLOGICAL
UNIVERSITY & ANR.

COURT NO. 9

SHANKER RAJU, NILANSH GAUR
AVNISH AHLAWAT, PALAK ROHMETRA
SWATY SINGH MALIK

YAASHNA THAKRAN

HON'BLE MR. JUSTICE V.KAMESWAR RAO

PROF. SACHIN MAHESHWARI
VS NETAJI SUBHAS INSTITUTE
OF TECHNOLOGY & ANR.

COURT NO. 12
HON'BLE MR. JUSTICE C.HARIT

TARKESHWAR NATH, ONKAR NATH
AVINISH AHLAWAT, PALAK ROHMETRA
ANIL SONI, PRIYANKA SINGH

SHANKAR

DTC
VS. KISHAN KUMAR

DTC
VS. KISHAN KUMAR

JAI PRAKASH
VS. D.T.C. & ANR.

MANGT. OF D.T.C.
VS. JAI PRAKASH

MANISHA TYAGI
J.P.N. SHAHI

MANISHA TYAGI
J.P.N. SHAHI

VIBHA MAHAJAN SETH, PREETI
PURVESH BUTTAN, FAHAD IMTIAZ

PURVESH BUTTAN, FAHAD IMTIAZ
VIBHA MAHAJAN SETH, PREETI

REGISTRAR (LISTING)



11.12.2017 FOR PRONOUNCEMENT (ORIGINAL JURISDICTION)

COURT NO. 19 (0s - D)
HON'BLE MR. JUSTICE YOGESH KHANNA

AT 10.30 A.M.

41. O.M.P. (COMM) 397/2016 POWER GRID CORPORATION OF K.K. RAI, P.K. MISHRA,
INDIA LTD. ANSHUL RAI, ASHIM SOOD, PAYAL
Vs. JYOTI STRUCTURES LTD. CHANDRA, DHRUV SOOD,

RHYTHM BUARIA, MAYANK PANDEY

*kkk



	JUD11122017
	jud11122017o

